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(c) if no act on has been taken what are the
reasons therefor?]
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t{THE MINISIER OF STATE IN THE

MINISTRY OJ STEEL AND HEAVY
ENGINEERS J (SHRI K. C. PANT) : (a) No
such proposal has come to notice.

(b) and (c) E o not arise.]

EXPORTS BY FULLY INDIAN OWNED C(
NCERNS
21. SHRI A D. MANI : Will the Minister of
INDUSTRIAL DEVELOPMENT,

INTLRNAL TRADE AND COMPANY
AFFAIRS be pleased to state:

(a) whether jovernment have taken a
decision to permit fully Indian owned concerns
to ex] ort their production with a view to
reducing concentration of the industries in for
;ign hands; and

(b) if so, wl at are the details of the
decision?

THE MINISTER OF INDUSTRIAL
DEVELOPME T, INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI
FAKHRUDDIN AL1 AHMED) : (a) No such
decision ias been taken. On the other hand it i i
the Government's policy to encourage a 1
manufacturing concerns in India to ex tort their
products to the maximum exte it possible.

(b) Does no arise.
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tfDEMAND FOR TRACTORS
22. SHRIJ. P. YADAV :

SHRI MAN SINGH VARMA :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state :

(a) the demand and requirement of tractors
of each State during the years 1966-67, 1967-
68 and 1968-69 and how far it was met ;

(b) whether it is a fact that Government
have failed in meeting the increasing demand
for tractors and if so, what steps Government
propose to take in the matter?]
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1966—67 2591 8B16 11 407

1667—68 3626 11358 14984

1968—69 7000 25441 22 441
(S5 )

t[ ] English translation.
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tfTHE MINISTER OF
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
FAKHRUDDIN ALI AHMED): (a) The
demands for supply of tractors are registered
with the respective supplying agencies whose
territory covers more than one State in, certain
cases. Orders for imported tactors were
hitherto booked by the Indian dealers of
foreign suppliers, but these are now booked by
the various State Agro Industries Corporations.
The orders for indigenous tractors are booked
by the dealers'Organisations. The information
about the demand and supply of tractors for
each State separately is not available. The total
availability of tractors from Indigenous
production and imports during the last three
years has been as under :

INDUSTRIAL

Year Impor- Indige- Total
ted nous Nos.
NOS, Nos.
1966-67 2,591 s.816 11407
1967-68 3,626 11,358 14,984
1968-69 7,000 15441 22 441
{APPROX.)

t[ ] English translation.

[RAJYA SABHA]

to Questions 68

(b) In order to augment the production the
tractor manufacturers have been given necessary
import licences for the import of capital goods.
They have also been given licences for the
import of adequate raw materials arid
components to manufacture tractors to their
maximum capacity. The ancillary suppliers have
likewise been given necessary assistance to
manufacture components. In order to
meet the increasing demand of tractors over
the next few years, a number of new schemes for
manufacture of tractors in various H.P. ranges
have been approved in principle and a few other
proposals are under consideration. Pending
the implementation of these schemes,
availability of tractors is augmented to the extent
possible by imports.]

FURNACE OF DURGAPUR STEEL PLANT

23. SARDAR RAM SINGH : Will the
Minister of Steel and Heavy Engineering be
pleased to state :

(a) whether it is a fact that the furnace of
the Durgapur Steel Plant has not been fully
repaired; and

(b) if so, how long it will take to complete
the work ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING): (SHRI K. C. PANT) : (a)
and (b) Presumably the question relates to Blast
Furnace No. 2 of Durgapur Steel Plant where
there was a refractory failure on 12th April,
1969. The furnace was blown in on 16th April,
1969 after necessary repairs. Since then the
furnance is functioning all right.

SURPLUS LABOUR AT DURGAPUR STEEL

PLANT

24. SARDAR RAM SINGH : Wil
the Minister of STEEL AND HEAVY
ENGINEERING be pleased to state :

(a) whether it is a fact thtat according to a
professional work study, SCCO out of 27000
labour force at Ddrgapur Steel Plant is surplus
to its needs;

(b) -what is the monthly loss of the Steel
Plant on account of the surplus staff per month
and for how long the loss is being suffered.; and

(c) whether any steps have been taken to
minimise the loss on this account?



